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LAKHAN NAYAK 
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UNION or INDIA & ORS. 

For the applicant : None 
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None appears for the applicant. Ms.U.Sanyal, ld.ceunsel 

appears for the respondents, it is not.d that this OR was dismissed 

for default on 30.7.97. On petitioner's prayer  it was restored SR as 

per srder dated 19.2.99.Teday hene has appeared far the petitioner on 

CallS when the matter is t.n up for admission hearing. The applica-. 

tion is therefore dismissed for default. N. order as to costs. 
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